i} e UTeT \ryaTe : TR ST, Y50 WRAGRI o forg faen-fder € o it dufal ol offsx
f Sy S facwil # 9 $Rall I8 21 d B g[S BRI ddb] A8 A 3ie} o B Bl
fEgRaT # 9gd o) U uferat € 91 3 i a1 wanclt &1 g9 Ut WRifhde & |y g ard
P FIead &1 8 5 ST Al B ATl 97 97 3119 39 IR g $3r?

SHRI R.P.N. SINGH: Sir, | would like to bring to the notice of the House that the
Government of India has not given any specifications that only the people who have worked in

other countries can do this work. We have very basic points. We have an eight-point
programme which is in the notice inviting tender which does not specify that the contractor
should have worked in any country because it is not a Central issue. We are not inviting tenders.
Some States have come up with the idea that only those contractors can work who have
participated in other countries. Sir, it is not an issue relating to the Central Government.
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Opening of retail centres by corporate houses in small cities

[*87. SHRI SHIVANAND TIWARI:[
SHRI RAVI SHANKAR PRASAD:

Will the Minister of COMMERCE AND INDUSTRY be pleased to state:

(a) whether it is a fact that the domestic and foreign corporate houses have started
opening of retail centres in small cities also after their venture in metro cities;

(b) if so, the details of the corporate houses along with the names of the cities where the
retail centres have been launched by the end of October, 2009; and

(c) whether Government has made an assessment of the negative impact on the retall
trade due to opening of such retail centres in the country ?

THE MINISTER OF COMMERCE AND INDUSTRY (SHRI ANAND SHARMA): (a) to (¢) A
statement is laid on the table of the House.

Statement

(a) Organised retailers register their shops/malls with concerned authorities in
State/Union Territory Governments. There is no restriction on the entry of domestic investors
into the retails sector. As per extant policy, Foreign Direct Investment (FDI) is not permitted in
retail trade, except in “Single Brand” product retailing, where FDI upto 51% is permitted, with
prior Government approval and subject to the following conditions:-

(i)  Products to be sold should be of ‘Single’ brand only;
(i)  Products should be sold under the same brand internationally; and

(i) “Single’ brand product-retailing would cover only products which are branded during
manufacturing.

(b) Government has permitted 52 approvals for Single Brand Retailing Until date, since
the Policy was announced in February, 2006. The list of such approvals is given in Statement-I
(Seebelow).

(c) The Government had instituted a study on the subject “Impact of Organized Retailing
on the Unorganized Sector”, through the Indian Council for Research on International Economic
Relations (ICRIER). Salient features of the study are given in Statement-Il.

DOriginaI notice of the question was received in Hindi.
00The question was actually asked on the floor of the House by Shri Shivanand Tiwari.
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Statement-/

List of Approved Retail Trading Proposals

S. Name of the applicant/ Address Activities Brand for
No. Foreign Investor Retailing
1 2 3 4 5
1. M/s Moja Shoes/ SSIPL Retail Ltd. Retail trading of all types of footwear, sportswear, Nike Brand
M/s Tano India Private B1/F4, Mohan Co-op Industrial Area, boots, slippers, sandals, athletic shoes and apparels
Equity Fund I/and or its Mathura Road, New Delhi-44 of “Nike Brand” through exclusive retail outlets
Subsidiaries, Mauritius Ph. No. 4229-9999 owned by the company
2. M/sLV Trading L.V. Trading (1) Pvt. Ltd. Retail trading of LVM products including Diary refills LVM
India/ 2 E Calcot, 2nd Floor, paper, 2. Pens and pens refills 3. Shoes 4. Trunks
M/s Louis Vuitton Malletier Tamarind Lane, Fort, travel bags/purses 5. Other articles of leather
(France) Mumbai-400001 6. Sunglasses 7. Watches 8. Other articles of plastic
25111803 9. Jewelry imitation 10. Ties 11. Textile (scarfs and
shawls) 12. Umbrellas 13. Ready to wear
3. M/s Lladro Commercial S.A/ M/s SPA Agencies (India) Pvt. Ltd., To set up a joint venture by M/s Lladro and SPA LLADRO
M/s Lladro Commercial S.A, 164/3, Lado Sarai, New Delhi- Agencies for establishing a network boutiques for
Spain 110030 marketing the products of LLADRO.
4. M/s Fun Fashion India Pvt. M/s Chordia Fashions Pvt. Ltd., Retail trading of Fendi products including shoes, Fendi

Ltd./
M/s Fendi International, SA,
France

D Block, Shivsagar Estate, Dr. Annie
Besant Road, Worli,
Mumbai-110018, P. No. 66160000

Wearing apparel, Trunks/travel bags/purses,
sunglasses, watches, jewelry imitation, textiles

37



2 3 4 5
M/s Damro Furniture Pvt. Ltd./  #150 (Old No. 39/19), Arcot Road, Retail trading of knock Down furniture under the Damro
M/s Damro Exports Pvt. Kodambakkam, Chennai-600024 single brand name of DAMRO.
Ltd., Sri Lanka P. No. 23721820
M/s RINO Greggio M/s RINO Greggio Retail trading of silver items “ARGENTERIE
Argenterie, S.p.A/ Argenterie, S.p.A ltaly GREEGIO”
C/O M/s. K.R. Chawla and Co.,
M/s RINO Greggio 7th Floor, Kailash Building,
Argenterie, S.p.A ltaly 26 Kasturba Gandhi Marg,
New Delhi-01
P. No. 23357658-61
M/s Mitsui Automotive M/s TCl India Ltd., Retail trading of Toyota Make cars Toyota
Investment B.V, Nethelands/ Plot No. 69, TCl House, Institutional
M/s Mitsui Automotive Area, Sector 32, Gurgaon
Investment B.V,
Netherlands
M/s Ermenegilvo Zegna/ M/s Ermenegildo Zegna Holditalta Setting up of ZEGNA retail stores for marketing ZEGNA
M/s Ermenegildo Zegna 135 Marine Drive. (Ready to wear (b) Footwear (c) Leather goods (d)
Holditalta SpA, Italy Mumbai-400020 Fragrance (e) Christmas gifts etc.
M/s Etamint, Belgium/ M/s Etam Future Fashions Pvt. Ltd., Retail trading of ETAM products. In women’s ETAM

M/s Etamint, Belgium

“Knowledge House”, Shyam Nagar,

Off Jogeshwari Vikroli Link Road,

Jogeshwari (East), Mumbai-400060

fashions (ready-to-wear, lingerie and accessories)
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1 2 3 4 5
10. M/s Lee Cooper M/s Lee Cooper India Pvt. Ltd. Retail trading of Lee Cooper products in fashion Lee Cooper
International Ltd./ 16/2 Ali Askar Road, Bangalore- category (men’s ready-to-wear)
M/s Lee Cooper 560052
International Ltd
11.  M/s Fabindia Overseas Pvt. M/s Fabindia Overseas Pvt. Ltd/ Retail trading of Fabindia Products including Fabindia
Ltd/ 14, N Block Market, Greater Kailash, handicrafts, garments, accessories, home
M/s Fabindia Inc, USA Part-1, New Delhi-110048 furnishings etc.
M/s WCP Mauritius P. No. 26811047
Holdings
12. M/s Socomec SA/ M/s Socomec SA, Numeric House No. Retail trading of single SOCOMEC Brand UPS SOCOMEC
5, Sir P.S. Sivasamy Saiai, Mytapore, systems and related accessories.
M/s Socomes SA, France Chennai-600004
PH 24993266
13. M/s Grotto SPA/ M/s Gas Apparel Private Ltd. Retail trading under single brand of GAS brand in GAS
C-10, Industrial Estate fashion categories.
M/s Grotto SPA ltaly Ambatur, Chennai-600058
14. M/s Mahtani Fashions Pvt. M/s Mahtani Fashions Pvt. Ltd. Reg Retail trading under the brand name VI-GA in VI-GA
Ltd., New Delhi./ Office E-354 GK II, ,New Delhi. footwear
M/s Sin Rong Pvt. Ltd,
Singapore
15. M/s Wah Luen Electronic Wg. Cdr (Retd) Jasbir S. Chadda, 84, Retail trading of Electronic Goods and Tools sold CT Brand

Tools Co. Ltd./
M/s Wah Luen Electronic

Tools Co. Ltd., China

East of Kailash, New Delhi-110065
P.No. 26925110

under the single brand name of “CT Brand.”
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1 2 3 4 5
16. M/s Signature Kitchens M/s Signature Kitchen, India Pvt. Ltd., Retail trading of modular kitchens and kitchen Signature
India Pvt. Ltd., Bangalore 8, Ulsoor Road, Bangalore-560042 cabinets, accessories, cooking range equipments, Kitchen
M/s Signature Kitchen, Ph. No. 80-41494046 ovens, chimneys, wardrobes, solar powered and
Kuala Lumpur, Malaysia other non-conventional energy based cooking
equipment of “Signature Kitchen”
17. M/s Christian Dior Trading M/s Christian Dior Trading India Retail trade of luxury ready-to wear fashion, Christian Dior
India Private Limited, Private Limited, menswear, women wear, accessories and luxury
Mumbai/ R.No. 10, 4th Floor, Central Bank of goods of the brand “Christian Dior”
India Building,
M/s Christian Dior Couture, 55, MG Road,
Paris, France Fort, Mumbai-400023
18. M/s Forever New Apparels M/s Forever New Apparels Pvt. Ltd. Retail trading of Fashion clothing, handbags, belts, Forever New
Pvt. Ltd., New Delhi/ B-304, New Friends Colony, New jewellery and other accessories under single brand
M/s Forever New Clothing Delhi. name “Forever New”.
Pty. Ltd., Australia
19. M/s Khanna Speciality M/s Khanna Speciality Retail Retail and wholesale trading of Leather Goods, Hermes

Retail Distributors Pvt. Ltd./

M/s Hermes International
France

Distributors Pvt. Ltd.,

No. 2, Ashoka Avenue, DLF
Chhattarpur, New Delhi-110030
P.No. 26802115

men’s and women’s ready to wear, perfumes and
cosmetics, stationery and diaries, footwear and
related accessories, enamel products, art of living
products, tableware, saddlery and riding gear,
jewellery and accessories, luggage and bags, silk
and textile items and accessories, pets items,
babies ready to wear and accessories under single
brand “Hermes”.
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20.

21.

22.

23.

24.

M/s Trio Sports Wear Pvt.
Ltd. New Delhi/

M/s Trio Selection Inc.,
Canada

M/s Tod’s Retail India Pvt.
Ltd.
M/s Tod’s Hong-Kong Ltd.

M/s Diesel Fashion India
Arvind Pvt. Ltd.,
Ahmedabad

M/s Diesel International BV

Netherlands

M/s Dolce and Gabbana

M/s Dolce and Gabbana,
Milan, Italy

M/s LA Soverign Bicycles
Pvt. Ltd./

M/s LA Bicycles (Thailand)
M/s Indus Trading Co.,
Thailand

M/s Trio Sports Wear Pvt. Ltd.,

D 18/1, Okhla Industrial Area, Phase
1, New Delhi-110020

P.No. 26812407

M/s Tod’s Retail India Pvt. Ltd.
20th Floor, Nirmal Building

Nariman Point, Mumbai.

M/s Diesel Fashion India Arvind

Pvt. Ltd.,

Arvind Mills Premises, Naroda Road,
Ahmedabad-380025

Ph. No. 22200206

M/s. DLF Ltd.,

Shopping Mall, 3rd Floor,

Arjun Marg, Phase-1, DLF City,
Gurgaon-122002

M/s LA Sovereign Bicycles Pvt. Ltd.,
168-B, Industrial Estate, Ludhiana-
141003, Punjab,

Ph. No. 0161-2510000

Retail trading in all types of sports goods, apparels,
lifestyle products, garments, accessories and other
merchandising items under the trade name

“Groggy”.

Retail trading in men’s and women ready-to-wear,
shoes, leather jackets and accessories under brand
name of “TOD”.

Retail trading of men’s and women ready to wear

and accessories under brand name of Diesel.

Retail trading of two brands Doice and gabbana and
D and G Doice and Gabbana

Retail trading of Bicycles, toys, e-bikes and their
parts and their parts and accessories under the

brand name of LA Sovereign

“Groggy”

TOD

Diesel

Doice and
Gabbana and
D and G Doice
and Gabbana

La Sovereign
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1 2 3 4 5
25. M/s Crystal Ball Fashions M/s Crystal Ball Fashions Pvt. Ltd. Retail trading of apparels and accessories under the Derhy
Pvt. Ltd., New Delhi c-49, Okhla Industrial Area Phase I, brand name of “Derhy”.
M/s Rene Derhy, France New Delhi Tel N0.26383741
26. M/s Crocs Inc. M/s Chogori Retail Pvt. Ltd, 511, Trading of footwear ‘apparel and charms under Crocs
M/s Crocs Asia Pvt. Ltd. Kailash Building, 26 Kasturba Gandhi single brand “Crocs”
Singapore Mar, New Delhi-110011
27. M/s Richmont Services B.V M/s Navratna Bharat Retail Pvt. Ltd, Trading of jewellery, watches, gift articles etc. under Cartier
Amsterdam 46, Aradhana Chankyapuri New the brand name Cartier
Delhi-110066
28. M/s Power Plate India Pvt. M/s Power Plate India Pvt. Ltd. 603, Retail trading of fitness equipment under the single Power Plate
Ltd., New Delhi International Trade Tower, Nehru brand Power Plate
M/s Power Plate India Place, New Delhi-19
Holdings Ltd., Mauritius Ph. No. 40511600
29. M/s Geiorgio Armani/ M/s DLF Ltd. DLF Shopping Mall 3rd Retail trading of Armani products including clothing, Armani
Holding BV, Netherlands Floor Arjun Marg, DLF City Phase I, footwear, leather goods etc.
Gurgaon-120002,
DLF Ltd, DLF Centre, Sansad Marg,
New Delhi-110001
Ph No, 23719300, 42102030
30. M/s Giordano Fashions (1) M/s Giordao Fashions (1) Pvt. Ltd. Retail trading of merchandise under brand name Giordano

Pvt. Ltd., Chennai

M/s Giordano Mauritius Ltd.

85/17, Snrangam Avenue, Pantheon
Road, Egmore, Chennai-600008

Giordano
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31.

32.

33.

34.

35.

36.

M/s Pearle Europe

M/s Pearle Europe,
Netherlands

M/s Marks and Spencer PLC
(UKD

M/s Hallmark Group Ltd.,
UK

M/s Piquadro S.P.A

M/s Piquadro S.P.A, ltaly

M/s Ferragamo International
B.V, Netherlands

M/s Aran Kitcheworld Pvt.
Ltd. Chennai

M/s Abcus Retail Pvt. Ltd, 2nd Floor,
Chitrakoot, Shreeram Mills Premises
Ganpatrao Kadam marg, Worli,
Mumbai

M/s Tapti Trading Pvt. Ltd.

Street Chitrakoot Shreeram Mills
premises Ganpatrao Kadam Marg,
Worli, Mumbai.

Mr. Ajay Sachdeva, D-10/10, New
Friends Colony, New Delhi-10065

M/s DLF Ltd, DLF Shopping Mall 3rd
Floor Arjun Marg, DLF City Phase I,
Gurgaon-120002,

M/s DLF Ltd, directly or through its
subsidiaries DLF Shopping Mall 3rd
Floor Arjun Marg, DLF City Phase I,
Gurgaon-120002

37, Conron Smith Road, Gopalpuram,
Chennai-600 086

Retail trading of optical products under brand name

visions express

Retail trading of clothing, ligeries, electrical
equipment and appliances under brand name
Marks and Spencer

Retail trading of famous national stamps and
recreated as engraved solid and replicas plated
with gold.

Retail trading of briefcases, handbags, computer
cases/trolleys, diaries, shoes, sportswear etc. under
single brand “Piquadro”

Retail trading of premium clothing and accessories
under brand name of ‘FERRAGAMO’

Retail trading of modular furniture, kitchens and
accessories in India under the brand name of
“ARAN”.

Vision express

Marks and
Spencer

Hallmark

Piquadro

FERRAGAMO

ARAN
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1 2 3 4 5
37. M/s Celio International, M/s Celio Future Fashion Ltd. Single Brand Retail Trading under the brand name CELIO
Belgium Knowledge House, Shyam Nagar of “CELIO” in men’s fashions.
Off Jogeshwiari, Vikroli Link Road
Mumbai 400 060
38. M/s S. Oliver Bernd Freiher M/s Orient Craft s. Oliver Pvt. Ltd. Retail trading of s. Oliver products S. Oliver
Germany F-8 Okhla Industrial Area
Phase-l New Delhi
39. M/s Louis Vuitton, France M/s Louis Vuitton Setting up of a holding company for holding excising Louis Vuitton
2 rue du Pont, Neuf investment in retail sector
Pairs Cedex 1 France.
40. M/s Doral Capital S.A M/s Kapo Retail Pvt. Ltd. 1E, Retail trading of BOGGI products (including men’s BOGGI
Luxembourg Jhandewalan Extension, Naaz and women’s wear/apparel, accessories).
Cinema Complex, New Delhi-55
41. M/s Relaince Paul and Relaince Paul and Shark Fashions Pvt. Retail trading of “Paul and Shark” branded products Paul and
Shark Fashions Pvt. Ltd. Ltd., 4th Floor Shark
M/s DAMA S.P.A, ltaly Shriram Mills Compound
Worli, Mumbai 400013
42. M/s Toy Watch India (P) Ltd. M/s Toy Watch India Pvt. Ltd. Retail trading of watches under single brand Toy Toy Watch

M/s Cool Toy Watch Sri,
[taly

44, Bajaj Bhawan

Nariman Point, Mumbai

Watch
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43. M/s Austria Puma, Austria M/s Knowledge-fire Trading Pvt. Ltd. Retail trading of apparels, accessories and footwear PUMA
1-A Vandhna Building, under the brand name of PUMA
11 Tolstoy Marg, N. Delhi
44. M/s Lerros Fashions (1) Pvt. M/s Lerros Fashions India Pvt. Ltd. Retail trading of apparels under the brand name of LERROS
Ltd., New Delhi A-3, Community Centre LERROS.
(formerly wear international) Naraina Industrial Area Phase-|l
New Delhi-110058
45. M/s Poltrona Frau S.p.A M/s Casa Decor Pvt. Ltd. Retail trading of furniture products, fittings and Poltrona Frau
Frau, italy Bombay House, 24 furniture accessories of the Poltrona Frau Group
Homi Mody Street
Fort, Mumbai-400 001
46. M/s Indo Prime Visual M/s Indo Prime Visual Technologies Retail trading of Indo edgers and equipments “INDO”
Technologies Pvt. Ltd. Pvt. Ltd.
Goa 16-A Tivim Industrial Estate, Mapusa
Goa
47. M/s Nokia Corporation M/s HCL Infocom Ltd. Retail trading of mobile phones and internet services Nokia
Finland 806 Sidharth 96 under the brand name of Nokia, Vertu and Ovi
Nehru Place Corporate Office
E 4, 5, 6 Sector 11 Noida
48. M/s Damas LLC, Dubai, M/s Gitanjali Lifestyle Ltd. Retail trading of jewellery and accessories under the Damas

UAE

Office No. 10, B Wing, 2nd Floor,
Laxmi Tower, G Block, Bandra Kural
Complex, Bandra, Mumbai

brand name of Damas

45



49.

50.

51.

52.

M/s Oviesse S.p.A
Italy

M/s Industria de Diseno
Textil Sociedad Anonima

(Inditex S.A), Spain

M/s L’Occitane Singapore
Pte. Lte.

M/s FIAMM S.p.A, Italy

M/s Brandhouse Retails Ltd.
S.No. 90/H.No.5, Inga Complex,
Mahakali Caves Road, Andheri (E)

Mumbai.

M/s Trent Ltd.
Bombay House, 24, Homy Mody
Street, Mumbai

M/s L’Occitane India Pvt. Ltd.
S-327, Greater Kailash-ii,
New Delhi

Ms. Deepa Shashidhar
24A/15, Sudarshan CHS Ltd.,
Pestom Sagar, Road No.4,
Mumbai-400 089

Retail trading of apparels, shoes and accessories,
household goods, perfumes, stationery, Toys and

gadgets under the brand name of Oviesse

Retail trading of garments, footwear, accessories,
fragrances and cosmetics under the brand name of

Zara

Import, marketing, distribution and sale of soaps,
perfumery, and cosmetic products under the brand

name “L’ Occitane”.

Retail trading of lead acid batteries under the brand

name of FIAMM

Oviesse

Zara

“L’ Occitane

FIAMM
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Statement-I/
Findings and Recommendations of ICRIER

The real GDP is expected to grow at 8-10 per cent per annum in the next five years. As a
result, the consuming class with annual household incomes above Rs.90,000 is expected to rise
from about 370 million in 2006-07 to 620 million in 2011-12. Consequently, the retail business in
India is estimated to grow at 13 per cent annually from US$ 322 billion in 2006-07 to US$ 590
billion in 2011-12. The study shows:

. The unorganized retail sector is expected to grow about 10 per cent per annum with
sales rising from US$ 309 billion in 2006-07 to US$ 496 billion in 2011-12.

. Given the relatively weak financial state of unorganized retailers, and the physical
space constraints on their expansion prospects, this sector alone will not be able to
meet the growing demand for retail.

. Hence, organized retail which now constitutes a small four per cent of total retail
sector is likely of grow at a much faster pace of 45-50 per cent per annum and
quadruple its share in total retail trade to 16 per cent by 2011-12.

. This represents a positive sum game in which both unorganized and organized retail
not only coexist but also grow substantially in size.

. The majority of unorganized retailers surveyed in this study, indicated their preference
to continue in the business and compete rather than exit.

The Empirical Basis

The study comprised of survey of all segments of the economy that could be affected by
the entry of large corporates in the retail business. The findings are based on a survey of 2020
unorganized small retailers across 10 major cities; 1318 consumers shopping at both organized
and unorganized retail outlets; 100 intermediaries; and 197 farmers. In addition, a “control
sample” survey was done of 805 unorganized retailers who are not in the vicinity of organized
retail outlets in four metro cities.

Detailed interviews were also carried out for 12 large manufacturers, 20 small manufacturers
and six established modern retailers.

The study contains an extensive review of international retail experience, particularly from

the major emerging market economies.
Main Findings
Impact on Unorganized Retailers

. Unorganized retailers in the vicinity of organized retailers experienced a decline in
their volume of business and profit in the initial years after the entry of large organized
retailers.
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The adverse impact on sales and profit weakens over time.

There was no evidence of a decline in overall employment in the unorganized sector
as a result of the entry of organized retailers.

There is some decline in employment in the North and West regions which, however,
also weakens over time.

The rate of closure of unorganized retail shops in gross terms is found to be 4.2 per
cent per annum which is much lower than the international rate of closure of small
businesses.

The rate of closure on account of competition from organized retail is lower still at 1.7
per cent per annum.

There is competitive response from traditional retailers through improved business
practices and technology upgradation.

A majority of unorganized retailers is keen to stay in the business and compete, while
also wanting the next generation to continue likewise.

Small retailers have been extending more credit to attract and retain customers.

However, only 12 per cent of unorganized retailers have access to institutional credit
and 37 per cent felt the need for better access to commercial bank credit.

Most unorganized retailers are committed to remaining independent and barely 10 per
cent preferred to become franchisees of organized retailers.

Impact on Consumers

Consumers have definitely gained from organized retail on multiple counts.
Overall consumer spending has increased with the entry of the organized retail.

While all income groups saved through organized retail purchases, the survey
revealed that lower income consumers saved more. Thus, organized retail is relatively
more beneficial to the less well-off consumers.

Proximity is a major comparative advantage of unorganized outlets.

Unorganized retailers have significant competitive strengths that include consumer
goodwill, credit sales, amenability to bargaining, ability to sell loose items, convenient
timings, and home delivery.

Impact on Intermediaries

The study did not find any evidence so far of adverse impact of organized retail on
intermediaries.

There is, however, some adverse impact on turnover and profit of intermediaries
dealing in products such as, fruit, vegetables, and apparel.

Over two-thirds of the intermediaries plan to expand their businesses in response to
increased business opportunities opened by the expansion of retail.

Only 22 per cent do not want the next generation to enter the same business.
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Impact on Farmers

Farmers benefit significantly from the option of direct sales to organized retailers.

Average price realization for cauliflower farmers selling directly to organized retail is
about 25 per cent higher than their proceeds from sale to regulated Government
mandli.

Profit realization for farmers selling directly to organized is about 60 per cent higher
than that received from selling in the mandi.

The difference is even larger when the amount charged by the commission agent
(usually 10 per cent of sale price) in the mandiis taken into account.

Impact on Manufacturers

Large manufacturers have started feeling the competitive impact of organized retail
through price and payment pressures.

Manufacturers have responded through building and reinforcing their brand strength,
increasing their own retail presence, ‘adopting” small retailers, and setting up
dedicated teams to deal with modern retailers.

Entry of organized retail is transforming the logistics industry. This will create
significant positive externalities across the economy.

Small manufacturers did not report any significant impact of organized retail.

Policy Recommendations

On the basis of the results of the surveys and the review of international retail experience,

the study makes the following major recommendations:

1.

2.

Modernization of wetmarkets through public-private partnerships.

Facilitate cash-and-carry outlets, like Metro, for sale to unorganized retail and
procurement from farmers, as in China.

Encourage co-operatives and associations of unorganized retailers for direct
procurement from suppliers and farmers.

Ensure better credit availability to unorganized retailers from banks and micro-credit
institutions through innovative banking solutions.

Facilitate the formation of farmers’ co-operatives to directly sell to organized retailers.

Encourage formulation of “private codes of conduct” by organized retail for dealing
with small suppliers. These may then be incorporated into enforceable legislation.

Simplification of the licensing and permit regime for organized retail and move
towards a nationwide uniform licensing regime in the states to facilitate modern retail.

Strengthening the Competition Commission’s role for enforcing rules against
collusion and predatory pricing.
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9. Modernization of APMC markets as modelled on the National Dairy Development
Board (NDDB) Safal market in Bangalore.
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TSI, 1 96 Tfrerd Rl sRivfed &3 # € 3iR hael IR gfirerd Afad &5 # <97 & iR
31T aTet gt # S99 8% a¥ 13 Ufarerd &t it Rft 3R 11 Ifrerd sRivfod & # ggias) sl
IE el © {5 g9 |rg I FRIe A SIIET Al dl IR el 2 @ik R o) & Rea &t
PRIGR 2 4 TG 8T &, AN DI SIS Pl SW Y, O8] Ugel 37 BRIS AN 90 BOIR 3
3G AT TG &, 31 62 HRIS AN Tq 2011-2012 Th ST SFIGHT IG, THIAY TGIIT
BT SO ST ) 9 & 8

[HIT HElGd, H U 1 iR He-1 dredl § b Afed & 3 smiargse R I fhar ol
Sl A4 81 RET 8, § IFB! I F&T & G G A {HAT Bl SHD! IUS Bl SATRT B
el 2, S SareT g e § afRed 39d 5 a8 /1 7 991 fR 96 ufcrerd @t &
YT TR ST &5 H T SST &3 H 3MTST WY 3R A arel gui 7 WY Iy 811, B
REEIRIL

st Rrare far) : gl 7, o Rad @) fiaa & ar 7 37 937 o fear g,
I RIS BT gaTell Thx WfSd &3 H GaxT AR &1 g8l F43i1 Sff 7 far g1 #3 St =
Pl & IR H P81 g 6 fpaTl Bl SATeT JATHT e R8T 81 TR AHel T JTATgoIe o
S wd {51 8, SHH 40 AT Al 7 I8 FI1 8 6 3R &4 Pis g & fier a1 &4
T &1 e els <11 H H3i ST A U8 AT Yol A1 fb a8 R WS & & uel 4 5| 31
U Y Tadd oIt €, e $9d g9Ta & IR H a1 < 1§ b ISR W) a1 g
TST & SR GO &3 R 1 YT g1 =1 A WRifthe < 1 qet € o R 59 fwy w, w4 SN,
ARDHTR GO T Hrar] raci 872

it 3me=e vl : {9y ARIey, 49 U WY AN 9e Bl 991 § O srifed & |
BIs Uligpel IHTd 81 Tl & 3R 7 1 ASHR W TSl g1 ASTIR 91 931 & 3R TR A 967 2
(FAY).. § RUIC & A9 3 D8 BT g1 H SATID] TbR] P [Ty SERTITBRIRET § b 31
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A1 96 TR YT YR SRS &5 & 3SR 2, Phacl AR YL AfST &3 H g1 Sl 3Taeh!
SHIRE® SRR 8, I9 WR 9 Q¥ &b BT H Pl y&al 981 g 3R 7 81 VAl BIs AT 8l
(L), S T A1 AGRI U8 I8 ©, § I BT IR 11 ...(FIeH).

3t Rram< far : S 9ard Y81 T €, I9H] ST T8 g1 11 2 AR g4l a1 Bl
SIERTAT ST R8T 81 U $9 Ugel Wl I8 a1 B8 b o

#} 318 ¥ : SIRIY, 59 A9 S 81 2, A1 H &I Sad B < g2 IR, 7Y A1 D A
PRI T, 1 1 3T WY & Y 31aft TRBR @l g&-11ch) TWhR B9 3iIR AIa! a1 Bl AT
...(cTaE)..H U1 SR T < b1 (FALH)..

Y Rraree fyardt : #7 a8 78 F81 21 (au™).. F w1 T {5 1 T g remaT
PRAT? .(HAGLH)... 3T T TSI HRATG, H Y8 ST A8 § 2. (AIH).. T ARDR
T Tl HRAT & forg TR 272

oY 3 I/t : 19 319 Id &1 910 R B, H SHD] ...(FIIH)..

SHRIMATI BRINDA KARAT: Sir, | want to know whether there is any change in policies as
far as FDI into the retail sector is concerned because in the newspaper reports relating to the

Prime Minister’s visit to the US, we have seen that you are changing your policy on this. Please
give a categorical statement in the House.

SHRI ANAND SHARMA: Sir, | am responding to the question which is there before the
House. | am not responding to what Mrs. Karat has said about a newspaper report emanating
from the United States of America. Secondly, we have a very clear policy as | have mentioned
that in the extant policy, no FDI is allowed in the retail sector and we have no intent to review FDI
in the retail sector except what is permitted, a single brand retail, and that too in specific
products in the high end.

MR. CHAIRMAN: Question Hour is over.

WRITTEN ANSWERS TO STARRED QUESTIONS
Problems in land acquisition for highway projects

*82. SHRI N.R. GOVINDARAJAR: Wil the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:

(a) whether many highway projects have been held up as the National Highways Authority
of India (NHAI) has not yet received possession of 80 per cent of the required land;

(b) if so, the details thereof;
(c) whether the progress of acquiring land in many States is unsatisfactory;
(d) if so, the details thereof; and

(e) whether the State Chief Secretaries were asked to head their respective land
acquisition monitoring committees to accelerate the process?
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